Title: Regarding murder of fifteen dalits in Lakhisarai district of Bihar.
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MR. SPEAKER: Nothing will go on record except what Shri Sanjay Paswan is saying.
(Interruptions)™
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MR. SPEAKER: Dr. Paswan, these are State matters. Everyday you are discussing them in the House. How can
you always discuss the State matters here? Now Dr. V. Saroja.

...(Interruptions)
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DR. V. SAROJA (RASIPURAM): Hon. Speaker, Sir, | urge upon the Government of Indiaa€;...(Interruptions)
MR. SPEAKER: Nothing should go on record except what Dr. V. Saroja says.
(Interruptions) *
SHRI RAJIV PRATAP RUDY (CHHAPRA): Please allow me also, Sir. This is a very important matter.
MR. SPEAKER: You can also associate yourself.
...(Interruptions)

MR. SPEAKER: How can you always discuss the State matters in the House? You are obstructing the other
Members. This is not proper.

...(Interruptions)

MR. SPEAKER: Shri Rudy, even though it is a State matter, | have allowed Dr. Paswan. You are disturbing the
House.

...(Interruptions)
MR. SPEAKER: Nothing, except what Dr. V. Saroja says, will go on record.

(Interruptions)*




*Not Recorded.



